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GOVT. OF NCT OF DELHI 
DEPARTMENT OF FOREST AND WILD LIFE 

OFFICE OF THE DEPUTY CONSERVATOR OF FOREST 
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE 

- ' 
DELHI-110007, (Ph: 011- 23853561) 

F. No.48/DCF (C)/DPTA/Offence/25-26/ of/ o ~ - tJ f 

NOTICE UNDER DPTA, 1994 

Whereas. it has been alleged that a tree offence has been committed by illegal 
felling/damaging of tree/s located at C-4/169, Yamuna Vihar, Near Rathwala Mandir, Delhi-53, 
which is a violation of the Delhi Preservation of Trees Act, 1994. 

And whereas, the statement/presence of the person (s) this notice addressed to are 
required to find out the factual position and to determine the extent of offence according to its 
merit. 

Now, therefore, I, DCF(Central), Tree Officer, as empowered u/s 31 of the Delhi 
Presefv~ip~ of Trees Act, 1994 caJI upon you to appear before me on 
.JYlf .f?. .. f .. ........ between 12 p.m. to 02 p.m. in the office of Dy. Conservator of Forest cum 
Tree Officer, Central Forest Division, Kamla Nehru Ridge, Delhi-110007~ in the event of failure 
to appear, legal action wi II be initiated against concerned and the matter would be proceeded ex­
parte, Asper DPTA, 1994. 

To 
✓ Sh. Surender Pal Sharma s/o Sh. Dayanand Sharma; R/~: ~-25, Shalimar Garden 

Extension- I, Ghaziabad - 20 I 005, Mob: 9650186000, with direction to appear before the 
undersigned. 

2. Sh. Sachin, Rio: B-5140 I, Yamuna Vihar, Delhi- I I 0053, Mob: 99539995 I 1, with 
direction to appear before the undersigned. 

3. Sh. SD Windlesh, O/o: Consultation Room, Block-I, Delhi High Court, Mob: 
981 I 169203, with direction to appear before the undersigned. 

4. The Section Officer (Hort.) MCD, Shahdara North Zone, Delhi I I 0032, with direction to 
appear before the undersigned. 

ll'" Tree Of .,_:F 
(Central Fon.•st on) 
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GOVT. Ofi' NCT OF DELIII 
Dl.i:PARTMENT OF FOREST AND WILD·LIFE 

OFFICE OF THE DEPUTY CONSERVATOR OF FOREST 
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE, 

DELHI-110007, (Ph: 01 J - 23853561) 

F.No. t/OCF(C)ITOCIMisc./2024-25/ 3ol 5'-3'7 

ORDER 

Oatc: ~o (o 'd/2...$''L> 

It is hereby inlorrncd that the hearing on tree offence case which was scheduled on 
03.09.2025 has now been postponed due to administrative reason till further order. Next date of 
hcming will be i11Lirnatecl soon. 

Copy to:-

Dy. Couscrvot~'t,.;,.1, 
Central Forest Division/Tree Officer 

1. Sh. Ajay Kumar, Rio: 2813936, Ragarpura Vishnu Marg, Karol Bagh, Delhi-I I 0005 
2. Sh. 13h:-igwan D:-is, Rio: 2813936, Ragarpura Vishnu Marg, Karol Bagh, Delhi-I10005 
3. Sh. Ramphool Sharma, Rio Shop no. 35/4052, Ragarpura Vishnu Marg, Karol Bagh, Delhi-05 
4. Sh. Arun. Sh. Chaman Lal & Sh. Babulal, Rio- Plot no.- 8679-8680, Arakashan Road, Arya 

Nngar. Paharg:111j. New Delhi-I10055 
5. Sh. Ajay Kum.ir. R/o- Pio! no.- 8651, 3"1 Floor, l\rakashan Road, Arya Nagar, Paharganj, New 

Delhi- I I 0055 
6. The Assistant Director (Hort.) MCD, Horticulture Department, Karol Bagh Zone, Delhi- I 10005 

Vy Sh. Vi_jc1y, 1·1. No. 50/16, Gali No. I, Anand Parvat, Delhi- I 10005 
8. Sh. Molrnn Slrnnn;-i. Rio: I64/A, East Moti Bagh. Sarai Rohilla, Delhi-1I0007 
9. Sh. Ravinder Kumnr, Mob: 9911077855 
10. Sh. 13abltt Bhatia. Rio- H.No.-873, near N.C. Joshi Hospital, Joshi road, Karol Bngh, Delhi-

1I0005 
11. Sil. Harprect Singh, Rio- 743122, Joshi Road, Karol Bagh, New Delhi- I I 0005 
12. Sh. Kc111warbir Singh, Rio- 2Cl25, Block 2C, New Rohtak Road, Karol Bagh, Delhi- I I 0005 
13. The Deputy Director (Hort.) MCD, Room no. 411, Delhi NagarNigam, D.B.G. road, karol Bagh, 

New Delhi-I10005 
14. Sh. lnderpal Singh, Rio- 2Cl26, Block 2C, New Rohtak Road, Karol Bagh, Delhi-II0005 
15. Prntik lnfrastru<.:turc, Rio: 875A, East Park Road, Karol nagh, Delhi-I I 0005 
16. Sh. Dccpnk I< u111ar. 7 A PR Qumter Motic1 Khan, Paharganj , New Delhi- I I 0005 
17. Sh. Surcndcr Pal Shanna S/o Sh. Dayanand Sharma, Rio: S-25, Shalimar Garden Extensic·,- I, 

Ghaziabacl- 20 I 005 
18. Sh. Sachin. Rio: f3-5/1IO I. Yamuna Vihar, Delhi-I I 0053 
19. Sh. SD Wincllesh, Olo: Consultation Room, 13Iock-1, Delhi High Court, Dclhi-03 
20. The Section Oi'liccr (Hort.) MCD, Shahclarn North Zone, Delhi 110032 
21. Sh. S,111skar Aggarwal S/o Sh. Rajesh Aggarwal, R/o I-D. North End Road, Civil Lines, Delhi-54 
22. Shri Vinnyak lnfrnland Pvt. Ltd., through Managing Director, Mr. Lokesh Gupta. H. No. 6-B, 

Plot 110.-6. Under I !ill road. Civil Lines, Delhi-54 
23. Sh. Nascem Ahmed, Rto SB/I. Courl Lane, Civil Lines, Delhi-II0054 

Dy. Conscrvat4·~Sts 
Central Forest Division/Ti cc Officer 
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GOVT. OF NCT OF DftLHI 
DEPARTl\11~:NT OF FOJlf~ST AND \VILO LIFE 

OFl1ICE 01.' TtlE DEPUTY CONSICllVATOR OF FOREST 
CENTRAL }?Ol{EST l)JVISION, l(AMLA NEHRU 111-oc;E, 

OELHl-110007;-(f>h: Of J - 23853561) 

F. NoAS/DCF (C)/DPTA/OtTrncl'/25-26/ 3i81..-S..5 Date: 17 / y j;_--~1_ r; 

NOTICE UNDEI{ DPTA, 1994 
' 

In continuation of this oftice notice F. No.48/DCF (C)/DPTA/Offence/25-26/2J02-05 
Dated 18.07 .. 2025 on the 1natter of tree offence committed at C-4/J 69, Yamuna Vihar, Near 
Rath,vala Mandir, Delhi-53 which is a violation-of the Delhi Preservation of Trees Act, f 994. 

And \\1'lere.as, the statement/presence of the person (s) this notice addressed to are 
required to find out the factual position and to determine the extent of offence acc_ording to its 
merit. 

No,v, therefore, I, DCF(Central), Tree Officer, as empowered u/s 31 of the De-lhi 
Prese~rtion of Trees Act, 1994 call upon you to appear before me on 
... ~ --~{.1-£ .. at. .. l~.~.P.M. in the office ~f Dy. Conservator of Forest cum Tree Officer~ 
Central Forest Division, Kamla Nehru -Ridge~ Delhi-110007, in the event of failure to appear~ 
legal action \Viii be initiated against concerned and the matter would be proceeded ex-parte, As 

per DPTA, 1994. 

To 
1. Sh. Surender Pal Sharma s/o Sh. Dayanand Sharma, Rio: S-25, Shalimar Garden. 

Extension-), Ghaziabad - 201005, Mob: 9650186000, \Vith direction to appear before the 
undersigned. .,., : .· ., 

2. Sh. Sachin, Rio: B-5/40_1, Yamuna Vihar ~ Delhi-I I 0053, tvlob: 995399951 l, ,vith 
direction to appear before the undersigned. 

3. Sh. -SD Windlesh, O/o: Consultation Rootn, Block-I, Delhi High Court, tvlob: 
9811169203, with direction to appear before the undersigned. ~ 

4. Sh. Krishanpal ~ect~on Officer (Hort.) MCD, Shahdara North Zone, Delhi l l 0032, tvlob: 
9818228382, with direction to appear ~efore the undersigned. • 

. .,.. .:· ,• ,, 

Tree c---v•-lYbc~F 
(Central Forest ivision) 
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